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Cities turning into slums

1*364. SHRI KAPTAN SINGH SOLANKI: Will the Minister of HOUSING AND URBAN

POVERTY ALLEVIATION be pleased to state:

tOriginal notice of the question was received in Hindi.
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(a) whetheritis a fact that most of the cities are turning into slum directly or indirectly due to

increasing urbanization;
(b) if so, the details thereof;
(c) whether Government is conducting or contemplating any review this regard; and
(d) ifso, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (SHRI SAUGATA

RAY): (a) to (d) A Statement is laid on the Table of the House.

(a) and (b) The Census of India 2001, conducted enumeration of slum population in 640 cities
and towns with population of 50,000 or more. Subsequently, at the request of the Ministry of Housing
& urban Poverty Alleviation, the Registrar General of India has conducted enumeration of slum
population in 1103 town with population between 20,000 to 50,000. Data for these 1743 cities and
towns reveal slum population of 524 lakhs therein. The estimate arrived for all urban areas by the
Town & Country Planning Organisation (TCPO) in 2001 is 620 lakhs. Estimates of slum population
made by Town and Country Planning Organization (TCPO) reveal that the slum population in cities
and town in India increased from 26 million in 1981 to 46.2 million in 1991 and 61.8 million in 2001,

amounting to approximately 21.6% of the urban population.

(c) and (d) The President of India, through her Address to both the Houses of Parliament in
June 2009 and the Prime Minister, in his Independence Day Address, have announced the
Government's vision of a "Slum-free India" through a new scheme "Rajiv Awas Yojana'.
Subsequent to this announcement, extensive consultations have been held with various Ministries,
experts, State Governments, Non-Governmental Organizations, financial and urban experts, private
industry etc. to frame the guidelines of the Scheme. These draft guidelines have also been critically
appraised by an independent Expert Committee under the Chairmanship of Shri Deepak Parekh.

While the finalization of the scheme was underway, the Ministry launched the preparatory phase of
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Rajiv Awas Yojana (RAY), called the Slum Free City Planning Scheme. This scheme comprises of
the preparatory activities including household wise and slum survey, GIS Mapping of Slums with
active involvement of experts and the community for the development of Slum free City and Slum free
State Plans. The guidelines of the scheme have been circulated to all States and UTs and a sum of

Rs. 60 Crores has been released to States for preparing Slum free City Plans.
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SHRI SAUGATA RAY: Sir, the hon. Member is correct that the slum population in the country
has increased. The Government is very much concerned about the same. That is why, earlier, under

the JNNURM, we took up the BSUP, that is, Basic Services for the Urban Poor, and the IHSDP.
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Under these programmes, approximately 15 lakh houses have been approval for construction for the
poor people. Now, the President of India and the Prime Minister have formulated the Rajiv Awas
Yojana. So, it is not correct, what the hon. Member has said, that the Government has been sitting
over it. Last year, we have had through discussions with all levels of people, including town planners,
State Governments and stakeholders as to how to formulate the Rajiv Awas Yojana. Now, the
Ministry has issued guidelines for a slum-free city planning. It is hoped that, soon, the plan would go
to the Expenditure Finance Committee, and after it receives approval from the Cabinet, in about three
months, we shall be able to announce the concrete guidelines and the concrete steps to be taken
under the Rajiv Awas Yojana to make India slum-free. What the hon. Member has said about the
Deepak Parekh Committee is also not correct. The Deepak Parekh Committee has submitted its

Report, and the Government is deliberating on it. And, it is expected to take a call shortly.
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SHRI SAUGATA RAY: Sir, as | have already informed the hon. Member, the guidelines for a
slum-free city have been issued under the Rajiv Awas Yojana. An amount of Rs.60 crores was
disbursed to the States to do their planning for a slum-free city, on the basis of whole State-whole
city-whole slum approach. Now, this year, the Budget amount of Rs.1,270 crores has been allotted
for Rajiv Awas Yojana under this Ministry. So, as soon as the formalities are completed, which is

expected within three months, the utilization of the whole money will start. And, | hope that the hon.
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Member will be satisfied. The only thing which | want to mention to the hon. Member is that there is
no categorization of States according to slums. But there are certain cities which have more slums
than others, like, Mumbai has 54 percent slums, which is the highest in the country. Faridabad has
46 percent slums; Aligarh has 45 percent slums. There are more slums in some cities than others.
Mumbai has more, while Delhi, Chennai and Bangalore have fewer slums. So, we have categorized

the cities as per their slum population.
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SHRI SAUGATA RAY: | think the hon. Member has missed the important of my statement. |
didn't say that Rs.40 crores have been given to make India slum-free. All | have said is that we have
formulated guidelines for slum-free city planning sol that, with the help of GIS and other
technologies, we can have a plan for making them slum-free. As | had mentioned, in the current
year's Budget, already Rs.1270 crores have been allotted to the Ministry of Housing and Poverty
Alleviation for starting work on the Rajiv Awas Yojana and, as the Prime Minister has repeatedly said,
funds would not be lacking as far as this efforts to make India slum-free is concerned. But,
considering the housing shortage in India, it is estimated that six lakh crores of rupees would be
necessary to make India totally slum-free or to provide housing to everybody. So, you know, what is

a tall order and it would take some time to achieve this purpose.
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SHRI SAUGATA RAY: Sir, may | humbly submit that urbanization is an inexorable process.
With development, in any country, there would be more and more people migrating to cities because
conditions of living in cities are somewhat better than those in rural areas. Already, there is the Indira
Awas Yojana of the Government of India in rural areas so that people can build their houses. As far as
planning is concerned, the Centre is trying to create counter-magnet cities like, in Delhi, we have in
the National Capital Region Planning Board through which we are trying to develop counter-magnet
cities so that all the people do not come to Delhi. But the process of migration from rural to urban

areas is an economic process and, hence, cannot be stopped.

SHRIMATI VASANTHI STANLEY: Sir, the State Government of Tamil Nadu has s plan to
develop 21 lakh housing units to remove all the huts in slum areas. As of now, Rs.1800 crores have
been allotted in this year, especially to construct three lakh houses to replace the huts. Considering
the initiative taken by the State Government, | would like to know from the hon. Minister whether,
apart from the sixty crores which have been promised by him in the answer, it will be possible for the

Ministry to allot more funds to the State of Tamil Nadu?

SHRI SAUGATA RAY': Sir, | may inform, through you, the hon. Member that as far as BSUP in
Mission Cities are concerned, in Tamil Nadu, there are already three Mission cities in which 51
projects of slum clearance have been approved and the total cost of these projects is Rs.2327.32
crores. The additional Central assistance is rs.1041.80 crores. | may also mention to the hon.
Member that, under the IHSDP for smaller towns, as far as Tamil Nadu is concerned, 84 projects
have been approved with a total project cost of Rs.515.88 crores, of which the Central share is
Rs.372.10 crores. So, the hon. Member would see for herself that the Centre has allotted

considerable amount of money for the work on removal of slums in Tamil Nadu.
*365 [The Questioners (Bharatsinh Prabhatsinh Parmar) was absent]
JNNURM in Gujarat

*365. SHRI BHARATSINH PRABHATSINH PARMAR: Wil the Minister of URBAN

DEVELOPMENT be pleased to state:
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